
(HIGH-couRT oF ASSAM, NAGALAND, p[zoRAlul AND ARUNACHAL PRADESH)

No. Hc.vu-16/ZOozTrrff ll
From

To,

Shri Saptarshi Garg,

It. Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Dibyajyoti Mahanta,

District & Sessions Judge,

Golaghat.

Sub:

Ref:-

casual leave.

Your letter No. DJ(G) 87712024 dtd.05.02'2024'

rL
Dated Guwahati the 3 February,2024.

Yours faithfullY,

9L/r
IT. REGISTRAR ffIGIIANCE)

Sir,

With reference to the above, I am directed to inform you that you have been

granted casuai leave on !2.O2.2O24, aiong,with 
-station 

leave permission' from the

il;i"s ;i 09.oz.zoz+ tiil the moining ot tl.oz.zoz+, as prayed for. The next scnior

,nort :rti.i.r officer available at the station shall remain in charge of your c,uft and ffice
during your absence.

Memo No.HC'Vlr'LG I 2OO2 I Ll l, dated I .ol,LoL
Copy to:

/ The Project Manager, Gauhati High Court, Guwahati.
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